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AN MATTER

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.12794/2001

(From the judgenent and order dated 02/02/2001 in CW 959/99

of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

MUNI Cl PAL CORPN. CHANDI GARH AND ORS. Petitioner (s)
VERSUS
M S SHANTI KUNJ | NVESTMENT PVT. LTD. Respondent (s)

(Wth prayer for interimrelief and office report)

W th
SLP(C) No. 12935 of 2001

(Wth prayer for interimrelief and office report)

SLP(C) No. 12987 of 2001
(Applications for initiating proceedi ngs agai nst Petitioner for
filing rejoinder affidavit dated 18.6.2002 with fal se avernents,

ad-interimdirections,prayer for interimrelief and office report)

SLP(C) No. 12995 of 2002

(Wth office report)

SLP(C) No. 13449 of 2001

(Wth prayer for interimrelief and office report)

SLP(C) No. 14289 of 2003
(Wth application for perm ssion to place additional docunents

on record and office report)

SLP(C) No. 16503 of 2001



(Wth appln. for c/delay in filing SLP and office report)

SLP(C) No. 18353 of 2002

(Wth prayer for interimrelief and office report)

SLP(C) No. 18911 of 2002
(Wth appln. for c/delay in filing SLP, c/delay in refiling SLP

prayer for interimrelief and office report)

SLP(C) No. 18978 of 2002

(Wth office report)

SLP(C) No. 22515 of 2002
(Wth appln. for c/delay in filing SLP, placing additional facts and

docunments on record, prayer for interimreport and office report)

SLP(C) No. 22517 of 2002
(Wth appln. for c/delay in filing SLP, placing additional documents,

prayer for interimreport and office report)

SLP(C) No. 23737 of 2002
(Wth appln. for c/delay in filing SLP and placing additional facts

& docunents on record and office report)

SLP(C) No. 23738 of 2002
(Wth appln. for c/delay in filing SLP and placing additional facts

& docunents on record, prayer for interimrelief and office report)

SLP(C) No. 23941 of 2002

(Wth office report)

SLP( C) No. 2948 of 2003
(Wth appln. for c/delay in filing SLP, permission to submt additiona

document (s) and office report)

SLP(C) No. 3601 of 2003

.2/ -



(Wth application for perm ssion to submt additiona

of fice report)

SLP(C) No. 5748 of 2003

docunent s and

(Wth appln. for permission to submt additional docunment(s), prayer

for interimrelief and office report)

SLP(C) No. 9178 of 2003

(Wth office report)

SLP(C) Nos. 13640- 13641 of 2004

(Wth appln. for c/delay in filing SLP)

Date : 31/01/2006 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL

HON BLE MR JUSTI CE A K. MATHUR

For Am cus Curi ae

For Petitioner (s)

in SLPs 12794, 12935, 12987

12995, 13449, 16503 & 18911

and res.in SLPs 14289, 18353, Ms. Sunita D wedi, Adv.
18978, 22515, 22517, 23737

23738, 23941, 2948, 3601

5748, 9178 & 13640-41

in SLPs 14289, 2948 &

13640-41

3/-

M. A. Sharan, ASG (Not Present)

Ms. Kami ni Jai swal , Adv.

Ms. Shom | a Bakshi, Adv.

Ms. Rani, Adv.

M. S. K Jain, Adv.

M. Vikas Jain, Adv.

M. M C. Dhingra, Adv.



5

in SLP 18353 Nar esh Bakshi , Adv.

=

Pradeep M sra, Adv.

in SLP 18978 Neeraj Kumar Jain, Adv.
Adi tya Kumar Chaudhary, Adv.
Bhar at Si ngh, Adv.

Sanj ay Si ngh, Adv.

s 55 55

U. S. Prasad, Adv.

in SLPs 22515, 22517, 23737, M. N dhesh Gupta, Adv.
23738, 3601 & 9178 Ms. Ni dhi Gupta, Adv.
M. Vinod Shukl a, Adv.

Ms. S. Janani, Adv.

in SLP 23941 M. A P. Bhandari, Adv.

M. S.C. Patel, Adv.

in SLP 5748 Ms. Meera Mat hur, Adv.

For Respondent (s)
in SLP 12794 Ranjit Kumar, Sr. Adv.
Mani nder Si ngh, Adv.
Prati bha M Singh, Adv.

Suni | Fer nandes, Adv.

s 5 F 5 5

Saur abh M shra, Adv.

in SLP 12935 Ms. Nar esh Bakshi, Adv.

in SLP 12987 M L. Varnm, Sr. Adv.
Satya M tra, Adv.

Dal jit Singh Ahluwalia, Adv.

5 = 5 %

Nar esh Bakshi , Adv.

in SLP 12995 M L. Varnmm, Sr. Adv.
Satya Mtra, Adv.

Neel am Kal si , Adv.

= & 5 5

Vimal Chandra S. Dave, Adv.



in SLP 13449 M. P.N Puri, Adv.

M. A K Aggarwal, Adv.
M. Sudershan CGoel, Adv.
in SLP 16503 M. B.S. Bedi, Adv.
M. Di nesh Verna, Adv.
M. J.P. Tripathi, Adv.
M. A P. Mhanty, Adv.
4] -
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in SLP 18911 M. K V. Mhan, Adv.
M. K Datta, Adv.
M. R K Choudhary, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
M . B. S. Bedi , | ear ned counsel r esuned his ar gunent

S at 10. 35 a.m

and concluded at 11.00 a.m Thereafter M. ML. Varma, |earned seni or counsel

argued S.L.P.(C No.12995 of 2002 till 12.35 p.m Then Ms. Naresh Bakshi, M.

Neer aj K. Jai n, Ms. Meer a Mat hur and M. R K Chaudhary, | ea
rned counsel

argued their cases for five ni nut es each till 12. 55 p. m.
Ms. Kani ni Jai swal ,

| earned counsel nmde her reply subm ssion and concluded at 3.40 p.m

Del ay condoned.

Hear i ng concl uded.

Judgment reserved.



[ Al ka Dudeja ] [ Charanjeet Kaur ] [ Radha R Bhatia ]

Court Master Court Master Court Master



